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Appointment Of District te n ! consnl- 
tative Connells/ Advisory Bodies

971. PROP. NARAIN CHAND 
PARASHAR: Will the Minister of 
FINANCE be pleased to state:

(a) whether Government have taken 
any decision to appoint district level 
Consultative Councils/Advisory Bodies, 
consisting among others, of M.Ps. and 
M.L.As. ol the Districts, for involving 
banks in the implementation of the 
20-Point Economic Programme in ge-
neral and the sanction of loans In 
particular so as to ensure justice to 
the weaker sections of society and the

unemployed youth «b*vinf to stand 
up cm their feet through self-employ-
ment schemes; and

(b) if so, the broad outlines of the- 
Scheme?

THE MINISTER OP STATE IN-
CHARGE OP THE DEPARTMENT OF 
.REVENUE AND BANKING CSHRI 
PRANAB KUMAR MUKHERJEE)r
(a) and (b). Public sector banks are 
actively participating in the imple-
mentation ol the 20-Point Economic 
Programme. Their support to the Pro-
gramme is largely by way of provi-
sion of adequate credit to beneficiaries, 
of measures taken by the Central and 
State Governments in different spheres, 
enumerated in the 20-Point Pro-
gramme. They are also helping self- 
emrfioyment ventunes of unemployed 
youth through their on-going schemes 
as also by extending financial support 
to the implementation of the employ-
ment promotion programme formulat-
ed by State Governments. Perform-
ance of public sector banks in these* 
spheres is kept under constant review 
by their Boards of Directors, Reserve- 
Bank of India and Government of 
India District Consultative Com-
mittees set up under the Lead Bank 
Scheme are also expected, infer olfo* 
to revi ew the performance of the- 
banks in providing support to the 20- 
Point Economic Programme. While 
there is no proposal to constitute sepa-
rate District-level consultative coun-
cils/advisory bodies, the question of 
Sssociating non-officials with the Die- 
trict Consultative Committee has been 
under examination of Government and 
the Reserve Bank, following a recom-
mendation made in this regard by the 
Estimates Committee of Parliament. 
It has been decided that besides con-
tinuing association of non-officials in- 
some of the District Consultative Com-
mittees in some States, where it is 
already obtaining, in other States non- 
offlcials having specialised expertise in- 
critical sectors of rural economy msv 
be associated on an experimental basis- 
with the District Consultative Com*-
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